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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
EASTER ZONE BENCH, KOLKATA
ORIGINAL APPLICATION NO. 18 OF 2023/ EZ

IN THE MATTER OF:

il APR 2023 Madan Mohan Rout

...Appellant
VERSUS

ate of Odisha & Others ...Respondents

AFFIDAVIT ON BEHALF OF THE STATE PCB,
ODISHA, R.NO.7 IN COMPLIANCE WITH ORDER
OF THIS HON’BLE TRIBUNAL DTD.10.02.2023.

[, Dr. Kailasam Murugesan, IFS, son of Iate
Paramasivam Kailasam aged around 54 years, at present
working as Member Secretary, State Pollution Control Board,
having my office at Paribesh Bhawan, A/118, Nilakantha Nagar,

Unit-Vill, P.O. Nayapalli, Bhubaneswar, Dist — Khurda, Odisha-




Wil
BHUBANESWA

REGD. NO. ON-71/2009

DH:-9437627119 (M)

That | am the Member Secretary of the Respondent No.7
Board and, as such, am well-acquainted with the facts and
circumstances with the case and competent to swear this

affidavit.

That this Hon’ble Tribunal in their order dtd.10.02.2023 at
para-12 directed all the respondents to file their counter
affidavit within four weeks. Further in para-13, a joint
committee has also been constituted by this Hon'blé
Tribunal to visit the site in question and submit their report
inspection report with regard to the allegations made in the
OA. The State PCB has also been declared as the Nodal

Officer in this case.

That in compliance to the said order the R.No.7 Board has
sought for some time to file its response in this case and
accordingly, the Honble Tribunal vide order

dtd.24.03.2023 has granted two weeks more time for filing

N\ counter affidavit.




MEANJULA KUMA
o NOTARY B()HLAN

4. That the Regional Officer of this R.No.7 Board at
Bhubaneswar has been declared as the Nodal Officer by
the Member Secretary of the R.No.7 Board. And
accordingly, the Regional Officer, Bhubaneswar alongwith
other members of the committee constituted by the
Hon’ble Tribunal vide order dtd.10.02.2023 has visited the
alleged site on 28.02.2023 under the chairmanship of the
Addl. District Magistrate, Puri (representative of R.No.5 in
this OA).

5. The said committee after their joint field visit has provided
its Inspection Report carried out on dtd.28.02.2023 with
certain remarks. Copy of the said report is enclosed to this

present affidavit and marked as ANNEXURE-R7/1 Colly.

6. That the Respondent No. 7 Board craves leave of this
Hon'ble Tribunal to file further affidavit i required for

proper adjudication of this case.

That the annexure annexed to the present affidavit is true

_jand correct copy of its original.

i




8.  That the contents of the above paragraphs are true and
correct to the best of my knowledge, as derived from the

official records, and that nothing material has been

concealed therefrom. /_/p
&L/’
VERIFICATION . State Pollulion Conirol Board

Odisha, Bhubansswar

|, the above named deponent, do hereby verify that the
contents of the above affidavit are frue and correct to the best of
my knowledge, as derived from official records, and that nothing

material has been concealed therefrom.

Verified at Bhubaneswar on this the 11" day of April,

DEPONENT
idonber Saoratary
State Poluton Comirol Board

isha, Bhubaneswar

REGD. NO. ON-71/200
®H:.94376271 15 mns




ANNEXURE-R#/4 Colly,

Inspection Report of the committee that was constituted as per the
direction of Hon’ble NGT, Kolkata w.r.t. O.A. No.18/2023/EZ — Madan
Mohan Rout & Anr. -Vrs- State of Odisha & Others

The above cited O.A. case has been filed by Sri Madan Mohan Rout &
Another vs. State of Odisha and others before Hon’ble NGT w.r.t restoration of water
bodies/Jalasaya etc. over the alleged plots those have been cited in the case matter
where the drainage system has been completely squeezed due to illegal
encroachment.

Basing upon the direction of Hon'ble NGT over the above cited OA a
committee had been constituted vide order dtd.09.02.2023 with the following

members,

a) Collector & District Magistrate, Puri.

b) Engineer-in Chief, Water Resources Department, Odisha.
c) Sr. Scientist from CPCB.

d) Sr. Scientist from Odisha State Pollution Control Board.

Over the above cited case matter, the Hon’ble NGT has directed on the date
of hearing i.e. on dtd. 09.02.2023 that State Pollution Control Board will act as Nodal
Office for filing the report of the committee for all logistic purposes.

As per order of Ho'ble NGT, The Member Secretary, State Pollution Control
Board, Odisha, Bhubaneswar had communicated through his letter vide No.2208,
dtd.15.02.2023, to ali the Committee Head i.e. to The Collector & District Magistrate,
Puri, Regional Director (Eastern Regional Directorate) CPCB, Kolkata, Engineer In
Chief Department of Water Resources, Govt. of Qdisha, Bhubaneswar & had
requested for inspection to the alleged sites w.r.t. allegation raised to submit the
inspection report within the 6 weeks, so as to file the report to the Hon'ble
Tribunal within stipulated time period. Copy of the letter No.2209 dtd.15.02.2023 is
enclosed herewith as Annexure-1.

Also in the above cited lefter, the Member Secretary had nominated Dr.
Sohan Giri, Regional Officer, SPC Board, Odisha, Bhubaneswar to represent the
Committee and to act as Nodal Officer on behalf of Board vide Memo No.2210
dtd.15,02,2023,




In that capacity Dr. Sohan Giri, Regional Officer, SPC Board, Odisha,
Bhubaneswar had communicated a lefter vide No.405, dtd.24.02.2023 all the
above cited committee Members to have a meeting on dtd.28.02.2023 at Special
Circuit House, Puri for holding detail discussion over the above case matter and to
conduct the site visit. Subsequently on behalf of Collector & District Magistrate,
Puri, the Additional District Magistrate, Puri had communicated his letter vide
No.629, did.27.02.2023 to The Superintendent Engineer (P.W.D) & (R&B), Puri,
SE(IRR) Division, Puri, SE, Drainage Division, Puri, Tahasildar, Puri, BDO, Puri
Sadar Block to be remain present in the meeting & to participate in the discussion so
as to put forth their suggestion and views over the cited cases and also had
directed the Tahasildar, Puri to be present with the concerned Revenue Inspector
of the said area, on 28.02.2023 at 3.00 P.M. at special circuit house at Puri. In that
meeting Addl. District, Magistrate, Puri had requested Sub-Collector, Puri to be
present in the said meeting and to participate over the issues. (Copy of the letter
enclosed). A copy of letter No.405 dtd.24.02.2023 and a copy of letter No.629
did.27.02.2023 is enclosed herewith as Annexure-2 and Annexure-3 respectively.

Accordingly on dtd.28.02,2023 at 3.00 P.M. all the Constituted committee
members along with the other invited Officials / Members of different Departmenis as
has been cited above (along with Sr. Scientist, CPCB, Kolkata, Dr. Sandeep Roy &
Dr. Sohan Giri (Nodal Officer) designated ~cum- Regional Officer, SPC Board,
Bhubaneswar) met at the Special Gircuit House, Puri and discussed the alleged
highlighted issues raised in the O.A.

The meeting was Chaired by Additional District Magistrate, Puri,
representative of Collector & DM, Puri. In the joint committee of said meeting ADM,
Puri had discussed with the officials present from different Departments, Sr. scientist
of CPCB, Zcnal Office, Kolkata in details to prepare a inspection report accordingly.
Also ADM, Puri had requested all the participated officers to have a site visit over
the alleged area along with Tahasildar, Puri and the concerned Revenue
Inspector.(Copy of attendance shest is enclosed as Annexure-4),

As per the direction of Hon'ble NGT, Kolkata all the joint committee members
had visited alleged sites and it was decided there that Tahasildar, Puri with the
help of Revenue Inspector of that area will provide a clear picture & status of the
alleged plots those have been cited in the O.A to the committee so that the same
can be communicated to the Hon'ble NGT well before the date of hearing . In that




connection Nodal Officer- cum-Regional Officer, SPCB, BBSR had communicated a
letter to the Tahasildar, Puri vide his letter No.602, dtd.09.03.2023 to provide real
time Land/Plot status (i.e. Plot No., Khata No., Kisam of those plbt both past &
present) & possession holder at present so as to file an affidavit by The Member
Secretary, State Pollution Control Board, Odisha, Bhubaneswar well before
24.03.2023. A copy of letter No.602 dtd.09.03.2023 is enclosed as Annexure-5.

In response to the letter dtd.09.03.2023 of the Nodal Officer —cum- Regional
Officer, SPC Board, Bhubaneswar, the Tahasildar, Puri vide his letter N0.2203
did.15.03.2023 has submitted the jand status of those alleged areas/ plots cited in
the O.A basing upon the report furnished by Revenue Inspector, Biraharekrishnapur,
Puri after the field enquiry conducted with Asst. Engineer, Drainage Division, Purl.
Also in his letter Tahasildar, Puri has mentioned that there are lots of changes
seen in respect of the characteristics of that land on those particular areas since
last settlement (1977). Those plots are recorded in private khatas and detail real time
possessioner is not ascertainable at present for which further detall survey is
required. Copy of the report and letter N0.2203 did.15.03.2023 of Tahasildar is

enclosed as Annexure-6.

As decided in the joint committee meeting held on did.28.02.2023, Er.
Debidutta R.R. Pattnaik, Chief Engineer, HH, GIS & CEM (O/0) Engineer -in- Chief
(Water Resources) Odisha has submitted a compiled statement of the sheet
containing particulars ROR w.r.t the Govt. record of the alleged plots with the
drainage map vide his letter No.7842 did.22.03.2023. A copy of the said letter
dtd.22.03.2023 is enclosed as Anhexure-7.

However, on 10" April, 2023 at late evening hour, the Tahasildar, Puri vide his
letter No.3065 dtd.10.04.2023 has submitted the Real Time Possessioners of the
alleged plots basing upon the report submitted by the Revenue Inspector,
Biraharekrushnapur, Dist — Puri, showing the present status of land record and real
time possession. A copy of letter No.3069 dtd.10.04.2023 along with its enclosure is
enclosed as Annexure-8.




Remarks:-

a)

b)

However the committee Members when visited those alleged plots and
observed that all the plots of those areas have been fully developed with
human habitation like houses, buildings, gardens, Temple and colonies
along with stagnant water bodies, full of floating species. No clear
drainage system exists physically so as to allow the clear flow of rainfall
water during torrential rainfall. So there might be every chances of over
flow of rain water to the nearby area, which cannot be ruled out

The committee observed that the information provided by the Tahasildar
with respect to the present status of land record and the real time
possession data does not clarify the conversion status of the alleged plot
and required further verification and the same has to be approved by the
concerned Revenue Authority as well as to verify with the documents
provided by the Chief Engineer, Water Resources Deptt, Govt. of Odisha,
for which further 2 months of time is required to revisit the alleged sites
and submit the final report.

e

=T,

Nodal Officer-cum- Regional Officer Additional District Mégﬁstrate
SPCB, Odisha, Bhubaneswar Puri, Odisha.

} %\‘6‘“{\@

\\.\X
Sr. Scientist Chief Engineer, HH, G!S & CEM
CPCB, Kolkata Water Resources Deptt.

Govt. of Odisha




&= ANNEXURE -4
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EPABX: 2561909/2562847
Tel: 2562822, 2560955

Email: Paribesh@ospchoard.org

Website: www.ospchoard.org

STATE POLLUTION CONTROL BOARD, ODISHA

|DEPARTMENT OF FOREST AND ENVIRONNENT, GOVERNMENT O.F QDISHA]
Paribesh Bhawan, A/118, Nilakanthanagar, Unit - VIII,
Bhubancswar - 751 012, INDIA

No_ 2.2.09 Date: {5—'024"2’@7’3

VIl - L ~ Misc - 984

E-mail / Speed Post

To

The Regional Director

Eastern Regionat Directorate

Central Pollution Control Board

502, Southend Conclave,

1582, Rajdanga Main Road

Kolkata - 700107

E-mail: zokolkatta.cpcb@nic.in

The Collector & District Magistrate

Puri, E-mail: dm-puri@nic.in

The Engineer — in - Chief
Department of Water Resources
Govt. of Odisha,

Unit- V, Keshari Nagar
Bhubaneswar - 751001

E-mail; gic-wr.od@nic.in

Sub:  OA No.18/2023/EZ - Madanmohan Rout & Anr. v. State of Odisha & Qthers.
Sir,

The Hon'ble NGT, EZB, Kolkata vide their order dtd.[0.02.2023 while adjudicating the
aforesaid OA has been pleased to constitute a committee comprising of (i) Sr. Scientist from Central
Pollution Control Board, (i) Sr. Scientist from the Odisha State Pollution Control Board, (iii)
Collector & District Magistrate, Puri and (iv) Engineer-in-Chief, Water Resources Deptt., Govt. of
Odisha and directed for inspection of the site in question and submit the inspection report with
regard to the allegation made in the original application within 6 wecks. The SPC Board, Odisha
has been declared as the Nodal Office for filing the report of the committee and for all logistic
pUrposes.

Dr. Sohan Giri, Sr. Env. Scientist and Regional Officer, SPC Board, Bhubaneswar {Mab-
9437278633) has been nominated on behall of the Board to represent the commitice and acl as
Nodal Officer. Copy of the QA and order did.10.02.2023 are enclosed for your reference. You are
requested to take appropriate action for compliance of the direction of the Hon'ble Tribuna! in terms
of order dtd.]10.02.2023 so that the inspection report can be filed within the stipulated time of 6
weeks fixed by the Hon'ble Tribunal. The case is posted to 24.03.2023 for hearing.

Encl: As above.

Memo No, ?’2'\0 / Date: \5'0’)—")—9’}—3

Bhubaneswar for information and necessary action.
Encl: As above. U ‘5'/7

ember Secretary




ANNERURE ~ D

1ot u6T4:2973126
E-mall: rospeh.uouvandswar@ospehoard.org

Webslto: www.ospcboard.org

——

e & OFFICE OF THE REGIONAL OFFICER BHUBANESWAR
F.-.—:& .
Sy STATE POLLUTION CONTROL BOARD, ODISHA

N IDEPARTMENT OF FOREST, ENVIRONMENT & CLIM
PloRRL B B.8913, Ol ATE CHANGE, GOVERNMENT OF ODISHA]

ndaka Industrial Estate, Patia, Po- KIIT, Bhubaneswar - 761024
-
No 4 O‘S /

R.0.- Misc.- 346 pt A /D«Q{é’%

From: By E-mail/Spoed Post

Nodal Officer- cum-Roglonal Offlcor
SPC Board, Bhubaneswar

To, =
Tha Gollector & District Magistrate, Purl The Reglonal Dlractorato
Distrlet Collectorate Eastarn Reglonal Dlrectorate
Puri . Cantral Pollution Control Board, 502, Southend Conclave
E-mail: dm-purl@niec.ln 1582, Rajdanga Main Road, Kolkatta-700107

E-mall; zokolkatta.cpcb@®nlc.in

The Enginaer-In-Chilef,
Departmont of Water Resourcos
Govt. of Odlisha

Unit-v, Koshar] Nagar, Bhubaneswar
E-mall: glcswr.od@nle.In

Sub: Hon'ble NGT OA No. 16/2023/E2Z- Saro] Mishra vs, Slate of Odisha & Others; Hon'ble NGT OA No. 17/2023/EZ-

Srikant Pradhan vs. State of Odisha & Othora and Hon'ble NGT OA No. 18/2023/EZ- Madanmohan Rout vs, Stale of
Odisha & Others - rag.

Ref: Hon'ble NGT Qrder DL. 9.2.2023 aﬁd SPCB, Bhubaneswar latler No, 2217, dl. 156.2.2023; Hon'ble NGT Order Dt. 8.2.2023
and SPCH, Bhubaneswar leller No. 2215, dt. 15.2,2023 and Hon'ble NGT Qrder DL 9.2.2023 and 8PCB, Bhubaneswar
letter No. 2209, dt. 16.2,2023,

S In inviting to above cited subject and reference, it Is to Infomn you that three {03) numbers of NGT of Cases have been filed
by various Applicants in the Hon'ble NGT, Eastern Zone Banch, Kolkalta ond the Hon'ble Court has formed a Committes with
members as ciled above and directed Ihis Board to be (he Nedal Ofiice and lo communicate further course of action. As per the
direction of the Hon'ble NGT, Di. 9.2.2023, it has asked the Commiliee 1o visit the site In question and submit lis inspectlon raport wilh
regard to the aliegalion made In tha Qriginal applicalion within sk waeks. The next dale of hearng Is fixed on D1, 24.3.2023.

1n arder to submit the Inspeclion report @ meeting of the Commiitee members along with elle visit has being proposed. The
committes members will meet In the Clreult House, Purl on Datad 28.2.2023 (Tunsday] at 3.00 PM, posltlvaly for compllance

discusslon and thon proceod for flald vis(t.

It is Iherefore requested lo be present an Ihe scheduled dale and venus for undertaking the fleld visil and submil the
compilance repori to fhe Hon'bte NGT before the stipulaled time period.

This may bo troatod as URGENT,

Yours faithfull
Encl: ()} Hor'bls NGT Order Dt, 9.2,2023, ¥

s

- u 06/52‘1/"-1/4-3' B Nodal Offlcer- cum-Reglonal Officor
emo No. _ .

Copy forwarded to Member Secrelary, S.P.C. Board, Odlsha, Bhubanaswar for kind informatian,
(| ) | 1/“\@0&
N'\\

Nodal O - B
Memo No. U U%/QV/“Q/Q.& /Date: al Offlcer- cum-Reglonal Officer
Copy forwarded 0 Tahaslldar, Puri with a raquest to be presanl at the meeling with con
Fald vislt and Identlfication of the allaged ares. 9 cemed Revenue inspector (R1) for

}{\&yﬁw

Nodal Ofilcar- cum-RogIo(ny:

ffleer




(JUDICIAL SECTION)
Letter No. g &q ! Judl, df- 8;"03 "29

To
The Superintending I Engincer, P.W.D. (R&B) Puri.
Superintending Engincer, Irrigation, Division, Puri.
Superintending Engincer, Drainage, Division, Puri.
Block Development Officer, Puri Sadar. Bioek.
Tah:hldar. Puri.

Sub-: 0.A. No. 16 of 2023, 17 0f 2023 and 18 of 2023/E.Z. in the Court of the
National Green Tribunal, E.Z. Bench, Kolkata filed by different persons
against the State of Odisha & others.

Sir,

In inviting a reference to the subject cited above, T am to say that, some
different persons have filed O.A. No. 16 of 2023, 17 of 2023 and 18 of 2023/E.Z. in the
Court of the National Green Tribunal, E.Z. Bench, Kolkata against the State of Odisha &
others. The Hon’ble N.G.T. have been pleased to construct a committee and directed the
State Pollution Control Board to be the Nodal Officer. The Hon’ble N.G.T. vide its order
dated 09.02.2023 and 10.02.2023 have been pleased to dirsct the committee to visit the
site in question an:d submit the inspection report with regard fo the allegation made in the
O.A. within six weeks. For compliance of the order of the Hon’ble National Green
Tribunal, the Nodal Officer-Cum- Regional Officer, State Pollution Control Board.
Odisha has been pleased to call for a meeting of the above members on 28.02.2023 at

3.00 P.M. at conference hail of the Circuit House, Puri. (Copy enclosed)

Therefore, I would request you to please attend the meeting on the date, time
and place mentioned positively without fail. The Tahsildar, Puri is requested to come
with the concerned R.] to the meeting as desired by the Nodal Ofﬁcer~Cum- Regional
Officer, State Pollution Control Baard, Odisha.

This may please bé ireated as Extremely Urugnt.

Yours faithfully

2%

Addl. District Magibtrate, Puri.




Memo No. 850 FALTT) A £ CQ')" 09-3 2

Copy along with the enclosure forwarded to the Sub-Collector, Puri for

information & necessary action.
Ue is requested to please attend the meeting as per the scheduled date

and venuc. @

2 .
agistrate, Puri.

Memo No. 6 2] /Jadl. . dt. &3-02 -39
Copy along with the enclosure forwarded to the Manager Circuit House.

Puri / Deputy Collector, Nizarat, Puri for information & necessary action.
They are requested to reserve the conference Hall of the Circuit House,

Puri on 28.02.2023 for meeting to be held on 28.02.2023 at 3.00 P.M and provide the

logistic support.

75

Addi. District T ﬁistrate, Puri.

MemoNo. & 3) /judl.at §3-09-58

Copy forwarded to the Nodal Officer-Cum- Regional Officer, State

Pollution Control Board, Odisha, Bhubaneswar for information & necessary action

with reference to his letter No. 405 dtd. 24.02.2023. @J

4

T 2];13,
Addl. Disirict Magistrate, Puri,

@ Scanned with OKEN Scanne




ANNEXURE-4

-Attendance sheet of the Commiittee Meeting held w.r.t
direction of Hon’ble NGT on OA. NO.16/2023/EZ - Saroj Mishra V.
State of Odisha & Others, OA. NO 17/2023/EZ- Srikant Pradhan &

Anr v. State of Odisha & Others- & OA. NO 18/2023/EZ -
Madanmohan Rout & Anr. V. State of Odisha & Others, At- Clrcuit
House, Puri, Dist- Puri

Date: 28.02.2023, 03:00 P:M

SI.No | Name and Designafion-of the Person | Contact No and Bmail Siguature
aftended the personal lrearing (P.H) iD

1. | Collector and District Magistrate, Puri

3. | Dr. Sohan Giri, Regional Officer Cum _
Nodai Officer, RO SPCB, Bhubaneswar 93B3 %>

2. | Additional District Magistrate, Puri | A
9437883823 =3
S

3, | EIC(W.R) Govt. Of Odisha

. .
(ol PR Pafrotn, Cs, BHE Glsg By U&U}x
Debi -&rﬁlz,wm 1 ggas¥ayza| p ,)gwmac
5.7 | Sr. Seientist, CPCB, Kolkatta PR EL ‘,%’L”‘
SANDEEP ROY | T2 23
" | Rhid e wmohor qQus7230 795 7
Tahasi\der, P : 7 28]
7. 74 Pogad Winhapzatro
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N Tel: 0674-2973126
E-mall: rospcb, bhuhaneswar@ospcboard org

ANNEXURE -5 Website: wwvr.0speboard.org
W“v OFFICE OF THE REGIONAL OFFICER, BHUBANESWAR
‘*@%g%}éﬁ STATE POLLUTION CONTROL BOARD, ODISHA
[FOREST ENVIRONMENT AND CGLIMATE CHANGE DEPARTMENT, GOVERNMENT QF OD[SHA]
Plot No. B-59/2 &B-5%/3, Chandaka Industrial Estate, Patia,Po- KIiT, Bhubaneswar - 751024
No_  bo2— / RO-Misc.- 348 ot ©9/e 3/ 2o}, /
b By Reqd. Post!/ E-Mall
To, _
The Tahasildar,

Pun Town, Pur:, ;
Dist: - Puri, Odisha.

Sub: Regarding Revenuel Present land status of alleged cited plots-Reg...

Ref: 0.A. No.1 8/2023!52— Madan Mohan Rout & Another - Vs- Sate Of Odisha & Others.
Sir, o

In inviting to the subject reference cited above and discussion during site visit with joint
committee Officials to the alleged sites w.r.t. illegal encroachment to the natural drain, you are
requested to ‘provide the real time land / Plot status to the unde‘rsigned so as to enable fo
submit. the report to Hon'ble NGT within the stipulated time period for submitting the affidavit by
the Member Secretary, State pollution Control Board, Odisha, Bhubaneswar i.e. well before
24.03.2023,

' "Itf-i,e_ inform you that Regional Officer, State Pollution Controt Board, Cdisha, Bhubaneswar
is acting as Nodal Officer as per the direction of Hon’ble NGT and he has to submit the

L

compiled report to the Member Secretary, State Pollution Control Board.

N Therefore you are requested to provide the detail of alleged Plot No. /Khata No. with their
real time possession(as cited in Hon'ble NGT order dtd: - 10.02.2023) within 7Tdays (i.e. by dtd:
17.03.202-3) $0 as-to enable to submit the report to Hon'ble NGT within the time scheduled.

Yours faithfully,
Encl: (Hon’ble NGT OA No. 18/2023/EZ) /w’ "
| W\
REGIONAL OFFICER

NMemo No._ éDB /Dtd_0702 /2008 4
Copy forwarded to Member Secretary, State Polluion Control Board, Odisha,
Bhubaneswar/ Sr. Law Officer (L-fl) of State Pollution Control Board, Odisha, Bhubaneswar for

kind information.
A /n«’ ofy

REGIONAL OF ICER




ANNERURE~(

OFFICE OF THE TAHASILDAR, PURI
{Encroachment Scction)
e-mail:-tah.purl-od@nlic.in
Letter No. 5303 Dt

(L,.00 1%

To
The Regional Officer, .
State Pollution Control Board,Odlsha, Bhubancswar
[Forest,Environment and climate change Department Govt.of Odisha |

Plot No.B-59/2 & 59/3,Chandaka Industrial Estate, Patia,Po-KIIT,

Bhubaneswar-751024
Sub:-Regarding Revenue /Present land status of alleged cited plots-Reg...

Ref:-Q.A.18/2023/EZ-Madan Mohan Rout & Another— Vs-State of Odisha &

Others.

Sir,
In inviting to the above reference cited subject, we would like to state that

the R.I, Biraharekrushnapur conducted field enquiry over the plots in question
mentioned in OA No.18/2023/EZ-Madan Mohan Rout & another-Vs-State of
Odisha & others alongwith A.E drainage Division,Puri and submitted plot wise
present status of land charactersitics which is enclosed herewith. There are lots of
changes seen in respect of the characterstics of the land in that particular area
since last settlement (1977). These plots are recorded in private khatas and
details of real time possessioner is not accertainable at present. A team is
required to conduct detai! survey of the area comprising members from pollution

Contral Board, Drainage Division etc.

This is for favour of your information and necessary action.
Yours faithfully

Ench:-Piot wise land status report.

\
sildar,Puri

Memo No, D-f{b‘-] dt. (S:02.929%
Copy submitted to the Sub-Collector, Puri/the Additional District

Magistrate,Puri for favour of kind inforamtion and necessary action.
S

Tahasildar,Purj
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QFFICE OF THE REVENUE INSPECTOR, BIRAHAREKRUSHNAPUR

Latter No- |07 Date- [¢Y-f3.9pnq

The Tahasildar, Purl

Sub:- Submission of inguiry report regarding present land status of alleged plots. Reg...

i Ref:- Tahasil office Puri letter no- 2109 dt- 13.03.2023, and 0.A. No-18/2023/EZ- Madan Mohan Rout &
Another- Vs- State Of Odisha & Others..

Sir,

With reference to the subject cited above , on dt- 13.03.2023 , | have proceeded to
alleged plots of revenue village- Gopinathpur oraf Routarapur along with Ratiranjan Mishra , A.E ,
Drainage,Puri . During field verification we have visited plot no- 320 and 327 of mouza- Gopinathpur oraf
Routarapur . The present land status of above plot given in Annexure-1.

This is for favor of your kind information and necessary action.

Yours faithfully

W\V\ 32>

Revenue Inspector
Biraharekrushnapur
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ANNEYURE- 7

COURT MATTER
URGENT

Office of the Engineer-in-Chief, Water Rasources, Odisha
Secha Sadan, Bhubaneswar — 751001, E-mail: cehhziscem @gmail.com

No. HH, GIs & CEM-CEM-109/23  ICY 97/5 2 bt 22,7 / 27

From

£r. Debidutta R.R. Pattnaik,
Chief Engineer, HH, GIS & CEM
To
The Nodal Officer-cum-Regional Dfficer
State Pollution Control Board,
Odisha, Bhubaneswar

Sub:  Hon'ble NGT OA No. 16/2023/&7- Saroj Mishra vs State of Odisha & others;
Hon’ble NGT QA No. 17/2023/EZ- srikant Pradhan vs State of Odisha & others and Hon’ble
NGT OA Mo. 18/2023/E7- Madanmohan Rout vs State of Odisha & others- reg.

Ref:  SPCBietter No. 405/R.0.-Misc.-345 did.24.02.2023
Sir,

In inviting a reference to the subject and letter cited above, it is to inform that the
undersigned, on behalf of the Engineer-in-Chief, Water Resources, attended the 15t meeting of the
committee constituted for the purpose, in the Circuit House, Puri on 28.02.2023 and made site visit
of Gopinathpur and Mukunda Mishra Magar. In the meantime, a letter has been received from Sri

Tarun Patnaik, Addl. Standing Counsel, O/o the Advocate General, Odisha, Cuttack to file counter

affidavit on NGT OA No0.16/2023/E7 and 0A Mo.17/2023/k7, Accordingly, S.E., Drainage Division,

(4 £

Yours faithfully,
Encl: i} Present Status Report of Land {ino.)

_ 1%
ii) Drainage Map (2nes.)

N '\&/"
1% i _b’)/
L‘hlefEngme\e,H S GIS &

Mamo No. 7.90/2 Dt. 22—/ O3 / 27

Copy submittad to the Engineer-in-Chief, Water Resources, Odisha, Bhubaneswar for favour
of kind information.

CEM

-

Chief Engineer, HH, GIS & CEM
P.T.0.



MemoMo,  Fx ‘[ DL Do /C 2 / 973

Copy submitted to the Additional Secretary to Govt,, Department of water Resources,
Odisha, Rajiv Bhawan, Bhubaneswar for favour of information and necessary action with reference
to EIC, WR letter no. 5871/WE and memo no. 5874 did 03.03.2023 and DoWR letter n0.WR-FCDR-
CASEOP-0001-2023 7765/WR dtd. 20.03.2022 addrassed to EIC, WR, Odisha.

a ~
P
TN --./h\/ 7

) :‘.-1\/; H
Chief Enginee‘is“-, Hﬁ: GIS & CEM

MemoMo. LU/ Dt, Q_?.( ¢ )23

Copy forwarded to the SE, Drainage Division, Pusi for mformat;on with reference to his
memo no. 531 dtd. 06.03.203 addressed to EIC, WR.
{% t;*/,;? A7)

Chief Engineer, H%I GiS & CEM




PRESENT STATUS REPORT OF LAND 1M CONNECTION WiTH 0.A NO- 16/2023, 17/2023, 18/2023 Co

—
5L imouza| kHATA | STATUS | NGt casemo | PLOT |ARER KISAR) RECORDED TEMANT AS PER ROR REMARKS PRESENT STATUS
No

1 5 O.A NO-18/2023 320 0.0z {Jalasaya-It Lingaraj Mishr 5/0-Ananta Mishra,Caste- Road
9 titiban hmin,Resi ;
2 o OAMD-18/2023 | 327 | 03 |[Jatasaya-dl Brahmin Resicence-Njigaon Housa,Road

1 Jalasaya-!! 1.Jagadananda Mishra,S/o-Mukunda  Mishra,Caste-

Brahmin,Residence.-Heragohirisahi,Mukurda  Mishra
Nagar,PS-Pui Sadar 2.Bhaskarananda Mishra,$/o-
3 165/1903 Stiliban 0.A MO-17/2023 123 158 Mukunda Mishra.Caste-Brahmin,Residence- Pond, Road
Heragohirisahi #S.Kumbharpada
a O.A NO-16/2023 181 pag |Jalasaya-ll Shii  Nilakanlheswar Dev,Shri Gopinath DevShn Road. MNallah
- Durgadevi Thakuran!,Bije-Nfigacn.Clo-All the Mahajan i
llah{Paninallah; .
5 CANO-16/2024 | 235 | 028 jNallah( ms_. alleh) | mamachandra Hota,S/o-Dasaralhi Hola,Ramachandra House
6 O.A NO-16/2025 | 261/628 | 0.0 |Mallah(Paninallah)  |Mishra,Sio-Bhubaneswar Mishea.Jagannath Nanda Sfo Road
Madhaba Mandafrushna Chandra  Mishra,Sio- -+
Jora ] . i - i,Sna 1972 th
7 O.ANC-1612026 | 1727623 | 05 Dinabandhu  Mishra,Ghanashyam  Mishgi0-| “o0o dekhal §hﬁwmﬂﬁmwnﬂmﬁﬁw & *¥ | Ppond, Road
7 Hrishikesh Mishra,Gobinda Chandra Mohapatra,Slo- =
o Sudarsan Mohapalra,Pumachandra Mishra,Milakantha At joraru Khandia bandha, Goptnalhpur grambas), dola byabahor
8 OA NO-16/2027 172 288 Mishra,Sachidananda Mishra,Bijayananda Mishra,S/0- karbara, m.n_:_rm_. achhi. Maslyadia sulre, khandia bandiia Pond, Road
Basudeba Mishra,Caste-Brahmin,Residence-Nifigaon grambasi; Chiandra suialn:Sio- bhisgabat Swaln. Casle: !
126 Stitiban Khandayat, Ba-Yeary Deposit Rs. 5000
0O.A NO-16/2028 564 0.97 |Jalasaya- Pond, House
10 - O.AND-16/20201 370 | 250 |lalasaya-l Pond Nallah
1l o OANO-16/2030 | 193 0.85 |Jalasaya-l.Jore Pond

2] % Q.ANO-16/2031 | 260 | 0.13 |Jolasaya-il.Pond TEMPLE, DOLABED!

13 o OAMNO-16/2032 | 438 | 0.0 {Jalasaya-ll.Jora Maliah
i4 = O.ANO-16/2033 ] 262 0.32_|Jalasaya-ll, Gadia Pond

15| =2 O.A NO-16/2034 368 013 lJalasaya-ll, Godia Mallah

e Jalasaya-ll.&“ond Jabara dakhal- Khandia Bandha Gremabas! ,ona 1973 haru
< 'y
16 w O.ANO-16/2035 | 172/622 | 062 mutabak plot number 172 Pond
17 o 0.A NO-16/2036 559 0.13 jJalasaya-ll, Gadia House
18 WUn OANO-16/2023 | 192 17 |Nallah{Paninaliah) |Shri Milakantheswar DevShri Gopinath  Dev,Shri Road, Nallah
= ah Burgadevi Thakurani,Bije-Nijigadn,Clo-All the Mahalan
19 = O.A NO-16/2023 4 gas [tElamfeninglah]  J. oo aehandrs Hota,$fo-Dasarathl Hola,Ramachandra Nallah, Road
20 & OANO-16/2023 | 24 0.2¢ |Naliah{Paninallah)  Imishra,Sfo-Bhubaneswar Mishra,Jagannath Nanda,Sto Nallah, Road

- = Nallah {Jora) Madhaba MandaKrushna Chandra  Mishra,Blo-

21 = OANG-162023 | 286/624 | 002 Dinabandhu Mishra,Ghanashyam Mishra,§/0- Mallak

o m — Hrishikesh Mishra,Gobinda Chandra Mohapalra,Sio-

209 Bebandabasta ¥ Sudarsan Mehapatra,Pumnachandra Mishra,Nilakantha
Mishra,Sachidaranda Mishea,Bljayananda Mishra, S/0-
Basudeba Mishra,Caste-Brahmin,Residence-Njigaon
22 435 0.30 Mailah
0.A NO-16/2023 8 o
s Naflah{Paninallah} [Shri Nilakantheswar DevShri Gopinalh Dev,Shri
Durgadevl Thakurani,B¥e-Niigaon,Clo-Gopinalhpur :
23 OANO-16/2023 | 390 | 034 All e Mahajan : Ramachandra Hota,S/o-Dasarathl Nallah
) Hola,Ramachandra Mishra,Slo-Bhubangswar
—— 125 Stitiban Nallah{Paninallahy  |Mishra.Gobinda  Chandra  Mohapatra,Sia-Sudarsan
: Mabapatra,Caste-Brahmin,Residence-Nijigaon
24 OAND-16/2023{ 417 021 Mallah
Jatasaya-ll. Gadia  (Debashis Bahinipali Shillashis Bahinipalihasnakshi
Bahinlpatl, Ramashis Bahinipal,Slo-Chandrasekhar|
25 i Stitiban 0.4 NO-18/2023 335 005 Bahinipati,Caste-Brahmin, Residance-Nijigaon Road
¥
L7 % ...O V
thdmie Engmees Gt e ;
i i kﬂu.u\i e m .h. < e
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/ S ANNEXURE - 8

o)
/

) ’{’:*’?"E_ 7
OFFICE OF THE TAHASILDAR, PURI

{Encroachment Section)
e-mail:-tah.puri-od@nic.in

Letter No. 2069 Dt 10042023
To

Lhe Regional Officer,

stite Pollution Cantrol Board, Odisha, Bhubaneswar
iForest, Environment and climate change Department Govt. of Odisha |

Plot No.B-59/2 & 59/3, Chandaka Industrial Estate,Patia,Po-KIlT
Bhubaneswar- 751024

Sub- - Regarding submission of details of real time possessioner of each plot in
connection with O.A No.18/2023/EZ-Madan Mohan Rout & another-Vs-
State of Odisha & others.

In inviting a reference to the subject cited above, | am to state that the RI
sicaharekrushnapur conducted field enquiry on 10.04.2023 over the plots in
nuestion mentioned in O.A No. 18/2023/EZ-Madan Mohan Rout & another-Vs-
“rate of Odisha & others and submitted the real time possessioner report which is
enclosed herewith.

w1 for favour of your kind information and necessary action.

Yours faithfully
3 Tahasildar,‘?uri
Memo No ?JO'—[-O dt. \0.0%'1’023

Copy submitted to the Sub-Collector, Purifthe Additional District Magistrato
puri for favour of lnd information and necessary astion.

st
Tahacildsr i
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OrFICE OF THE REVENUF INSPECTOR ,BIRAHARI 1<RUSHNAPUR‘p

]
I

LETTER NO- ' DATE- '" Eoff wyed

TR A T

G sianer Feport ol

L)

U Sebission of enquiny reporCreparding: Real Line o
v IWE\\I\

S e Tahasddar, Pu Letter No 3042 b 54,2023 and  OANO

(5 20231 Madan Mohan Rout & Anolher Vs Slate of Odisha and other
50 Office Letter No-2109 D1-13.03.2023 and R1.Office Letter No-10/ Dt

1503 2023

‘y :l{](’

wWith reference to subject cited above ,on D1-10.4.2023, | have procecded
:c the alleged plot of Village-Gopinathpur alias Routarapur . During field

serification | have visited to Plot No—320,327 . The Real Time Possessioner of

montioned plot given in Annexture-3 .

Thiy iy i favor of your kind information and necessary aclion.

Yours Faithfully
C, p Y
{ R\/ﬁl"ﬁ o'
1|¢. Revenue Inspector

Biraharekrushnapur
']( QL Diralia. bPryalh oo

e
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